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upgradation of SO as H.O. will be as 
usual, continue to be referred to Di-
rectorate,

Price Revision of Drugs, Vitamins and 
Formulations

3920. SHRI JAGDISH TYTLER: Will 
the Minister 0f PETROLEUM, CHE-
MICALS AND FERTILIZERS be 
pleased to state;

(a) whether Government are con-
sidering the price revision of bulk 
drugs^ vitamins and formulations;

(b) what are the factors being 
considered in the price revisions; and

(c) the reasons for the delay in 
this regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI DALBIR SNGH): (a) to (c). 
The recommendations oJ Bureau of 
Industrial Costs and Prices in respect 
of revision in prices of only two Vita-
min bulk drugs i.e. Riboflavin 5-Phos-
phate Sodium and Niacinamide are 
pending with my Ministry. The revis-
ed prices of these two Vitamin bulk 
drugs would be announced shortly.

As regards Vitamin based formula-
tions, the revised prices of a num-
ber of such formulations other 
than large number of multi-
vitamin formulations formulat-

ed in accordance with the provisions 
of Schedule V of the Drugs and Cos-
metics Act, 1940 and the Rules made 
thereunder, have been announced. As 
regards the Schedule V multi-vitamin 
formulations, the revision in prices 
woul^ effected after the question 
regarding mark-up to be allowed on 
re-formulated formulations is decided 
upon by the Government.

The prices of the bulk drugs are 
fixed on the basis of their cost study 
by the Bureau of Industrial Costs and 
Prices, taking into account the esti-
mated cost of production of such bulk 
drugs and allowing a reasonable re-
turn. As regards formulations, their

prices are fixed on the basis of their 
ex-factory cost of production and 
allowing certain percentage of mark-
up, The Imsis of fixation of formula-
tions prices has been given at para 10 
of the Drugs {Prices Control) Order, 
1979. ‘

Oil Refinery at Tanjore

3921. SHRI JAGDISH TYTLER:
Will th e  Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS
b e  pleased to state:

(a) whether there has been a re --
quest from the State of Tamil Nadu 
to the Union Government for the set-
ting up of an oil refinery at Tanjore 
in view of the fact that there is good 
scope of oil in the Cauvery basin; and

(b) Government’s decision in the 
matter?

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM, 
CHEMICALS AND FERTILIZERS
(SHRI DALBIR SNGH): (a) and (b ) . 
A few individual references have been 
received' in this regard. However, 
since the commercial potential of the 
oil fi^d in Cauvery basin has still tc 
be assessed, the question of consider-
ing such references do not arise.
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